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different agencies and thus  generate
cinployment and suitable saiisfyine op-
portunities for scientific work.

8. The scheme of supernumeraty posts
is in operation in some of the depart-
renis for quick absorption of  highly
qualified scientists and techuologists

9. Science Advisory Commilitee ‘o the
Cabinet has looked into the question of

employment and manpower  planning
amongst scientific personnel. On the
basis of its recommendations the Gov-

ernment has set up a National Science
and Technology Enterpreneurship Deve-
lopment Board as an institutional rnecha-
nism to promote gainful sclf-employ-
ment in the country with the help of
institutional finance. A directive has also
soen issued o all the scientific depart-
ments to fill up the existing vacancies.

Amount paid to Central Government
employees on LTC

3756. SHRI R. R. BHOLE: Will the
Minister of HOME AFFAIRS be pleased
to state: :

(a) the amount paid by Central Gov-
rnment to its employees by way of L.T.C.
during the last block year 1978—81;

(b) the number of employees who pre-

ferred to travel on L.T.C. by private
buses; and

(¢) the number of cases detected by
Government for produeing false receipts

for L.T.C. advance?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASIIB-
BAIAH): (a) to (c). L.T.C. claims of indi-
vidual Government servants are considered

h by the appropriate Controlling Authorities

in various Central Government  offices
located throughout the country. If there
is any false claim, it is open to them to
take suitable action against the Govern-
ment servants concerned. In the circum-
stances, information .is regard to these
matters is neither available nor maintain-
ed centrally.
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feedt & @l & &W
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Annual Plans set for Jammu and Kashmir

3758. SHRI GHULAM RASOOL
KOCHAK: Will the Minister of PLANN-
ING be pleased to state:

(a) whether the State Government of
Yammu and Kashmir has pointed out to
the Union Government that Annua)
Plans set for Jammu and Kashmir during
1982-83 are not sufficient to meet the
minimum needs of the State;

(b) if so, whether Jammu and Kashmir
State is the only State where over-drafts
have not becn registered;

(c¢) whether Jammu and Kashmir Gov-
ernment feels that suflicient funds have
not been allotted to the State during the
last financial year 1981-82;

(d) whether in view of the States com-
plaint, Government have agreed to pro-
vide more funds to the State during the
next financial vear; and

(e) if so, to what extent?

- THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN): (a) No, Sir.

(b) Jammu and Kashmir does not
bank with Reserve Bank of India and
hence the question of their registering
any overdraft does not arise.

(¢) No, Sir. The Annual Plan outlay
for 1981.82 was raised from Rs. 160
crores to Rs. 165 crores to meet the
essential requirements of few on-going
projects.

- (d and (e). Do not arise.
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»
News item captioned “Crime thrives .as
protection”

3759. SHRI SHEO SHARAN
VERMA:

SHR1 BAPUSAHEB PARULE-
KAR:

DR. A. U. AZML:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government's attention has
been drawn to the news item captioned
“Crime thrives on protection” and ‘Drive
to trace proclaimed offenders’ appearing
in the Times of India of 5 and 10 Feb-
ruary, 1982 highlighting (i) meeting with
senior officers to protest against protec-
tion to notorious criminals and involving
innocent persons in their places: (ii) pay-
ment of Rs. 5§ lakh per month for the
protection of underworld  bosses;  (iii)
failure to arrest 3500 proclaimed offen-
ders by the police; (iv) dressing down of
a sub-inspector by a senior police officer
on the hauling and catching of a noto-
rious charas dealer in July, 1980; (v)
stricter control over police officers spe-
cially those posted in important field;

(b) if so. the reaction of Government
thereto; and

(c) the action taken, with details there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUB-
BATAH): (a) Yes, Sir.

(b) and (c). The Delhi Administration
is looking into the matter contained in
the Press report.

Faquir Chand Committee report on
E.P.F.

3760. SHRI RAJESH KUMAR
SINGH: Will the Minister of LABOUR
be pleased to state:

(a) whether it is a fact that the recom-
mendations made by Faquir Chand Com-
mittee, set up by Government in 1979
have not been implemented so far in





